
SHRI ANNASAHEB P. SHINDE  : 
Tbis question is regarding import c t rice.
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SHRI ANNASAHEB P. SHINDE : I 
do not appreciate the feeding of the Hon'ble 
Member in this regard. We may have 
difference) with USA on other issues, 
about which we have taken a firm position 
even countries like China and Russia 
purchase  foodgrain* from USA in their 
National interest. But as far as the 
national interest is concerned, we purchase 
from *11 countries, including USA. This 
should not come in our dealings witf USA 
or any country.
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SHRI ANNASAHEB P. SHINDE : 
We are exploring the possibilities from 
Burma, Tlailand and Egyht. Still the 
picture is not very clear because the prices 
of international markets are very high and, 
therefore, we are having some difficulties. 
Even the availability picture is not clear.
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SHRI ANNASAHEB P. SHINDE : 
We are attending  to the production 
programme and, in fact, rice production is 
going up* This year, the difficulties are 
there as important rice growing areas in 
Madhya Pradesh, Orissa and lamilnadu 
are having a severe drought. That is 
why there was a set-back in rice producion.

SHRI GHINTAMANI PANIGRAHI : 
May I know from the Hon'ble. Minister 
as he has stated that there are serious 
drought conditions in the rice producing 
States like Orissa and other regions, 
whether the Government has assessed the 
actual requirements of rice for the year 
1975*7$ and, if so, wfrat would be the 
real shortage, so that, at last from May 
onwards, if there is a demand from rice 
growing States for rice, the Government 
Can know whether it is in a position to 
meet the demand from States like Orissa 
which are suffering from drought?

SHRI GHIN1AMANI PANIGRAHI * 
I wanted to know whether the Government 
has assessed th<J requirements so that we 
may import rice.

MR. SPEAKER : Don’t ask  far­
fetched t questions which have no rele­
vance to the main question.

SHRI GHINTAMAM PANIGRAHI t 
May I ask how much rice the Government 
wants to import— if not from USA, from 
differtnt countreics ?

MR. SPEAKER : Kindly sit down 
it is not essential to make out another 
question. This is a very categorical ques­
tion whether the U. S. Government have 
rejected the proposal.

SHRI SAMAR GUHA : I want to 
know from the Government whether a 
deduction can be drawn from the policy 
of import offoodgrainsfrom foreign coun­
tries in regard to wheat and rice-fum the 
figures it will be ŝen that, during the last 
ten years, thc import of rice is gradually 
coming to nil; Iasi yeai it was almost nil*

MR. SPEAKER : The main Question 
seeks factual information whether the 
U.S. Government have rejected the pro­
posal to give rice to India under PL-480. 
Why should the other matters be brought 
here?

SHRI SAMAR GUHA :  Allrigbt,
Sir, I have my call-attention motion when 
I will raise it.

Take-over of Rice Trade

♦717. SHRI G. K. GHANDRAPPANt 
Will the Minister of AGRIGUL1URE 
AND IRRIGATION be pleased to state :

(a)  whether Government propose sooa 
to take ove,r rice tiade, and

lb) if so, the steps taken in that direction?

THE MINIS’! ER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGA1 ION (SHRI ANNASAHEB JP. 
SHINDE ): fa) and (D;  A statetneni is 
iaia < n the Ta&le of tre Sabha.

The question of take-over of wholesale 
trade in rice was discussed with tt>e State 
Chief Ministers'Governors and the leader* 
of the Opposition Parties in 1078
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ti was considered advisable to leave It to the 
States to adopt the system of procure­
ment tost suited to them in the light of 
the prevailing local conditions. The State 
Govemmsnts who wens willing to take 
over wholesale trad* in dot from 1973— 74 
Kharif seaso 1 were allowed to do so. 
Accordingly, Assam State Government 
took over the Wholesale trade in rice with 
effect from ist November, 1973.

The question was again coastdsred in 
the Conference of Chief Ministers/Food 
Mini ters at the beginning of tb< 1974-75 
Kbai if season and it was decided to con­
tinue tne same policy.

SHRI C. K. CHANDRAPPAN : In 
the statement the hon. Minister says that 
the Union Government has left the ques­
tion of take-over of wholesale trade in 
rice to the States, that the Assam Govern* 
ment has taken  over  and  that the 
-Government still wants to pursue the same 
policy. I would like to kiow from thc* 
hon.  Minister whether it is a fact that, 
due to shortage of rice in thc Central pool, 
the Government have failed to fulfil the 
demands  for rice made by thc various 
States in  the  last  two years 1  and 
if so, whether the Government would 
reconsider its present stand in  regard 
to this—that is, leaving the matter to 
the State*—-and whether the Government 
will take a Central policy in regard to 
this.

SHRI ANNASAHEB P. SHINDE : 
We have consulted the Chief Ministers 
and we have found that the Chief Minis­
ters coming from different areas have 
different views on this. Taking into 
•consideration the p mtion of the nee 
economy, shortage,  organisational  set­
up* etc., we come to the conclusion that 
it would be most appropriate if we gave 
the descretion to the State Governments 
to adopt any particular m»de of pi inure­
ment, including take-over of rice trade.

SHRI C. K. CHANDRAPPAN : The 
hon* Minister has cleverly evaeded the 
first part of my question. I would like 
to draw your attention, Sir, to another 
statement rmdc by the same Minister 
in reply to Question No- 720, where the 
Government admits its colossal failure to 
supply rice to various States. I have 
gone through the statement and J can say 
that they have failed to meet the demands 
of all the States, without exception. In 
view of this, how can the Government 
justify that there are organisational di­

fficulties, there are differences *>f view*, 
there are so many other problems and 
therefore, they have left it to the States?
In view of the magnitude of the problem,
I would like to ask the Government Mat 
exactly is standing in the way of their 
taking a bold step so that the people will 
not starve and die*

SHRI ANNASAHEB P. SHINDE :
I do not think»that take-over or not taken 
over has really anything to do with the 
food procurement.  The point is that, 
this year, the rice shortage is mainly beca­
use of the fact that very important rife- 
growing areas in the country have su- 
fferened a set-back, as I mentioned earlier, 
in rice production because of drought.
It has nothing to do with take-over or 
no take-over. Despite that, I must say, 
this year’s procurement is fairly close to 
last year’s procurement because of the 
very positive efforts made by the State 
Governments and the Government of 
India.

SHRI CHIN TAMA NI PANIGRAHI :
I would like to know whether, in wiew 
of the drought conditions in the various 
States and the serious shortages-if we 
look to the statement which Mr. Chandra- 
ppan has  referred, we will find that 
almost  every State’s demand for rice 
has not been met by the Centre- and also 
in view of the fact that the problem will 
be more acute from the beginning of May, 
Government has really made an assess­
ment of the rice requirements of the rice- 
growing States and if so, how they are 
going to meet the demands.

SHRI ANNASAHEB P. SHINDE  : 
We are constantly in touch with the 
State Governments and we have broad 
assessment of their requirements. Where 
there is shortage of rice, we are meeting 
'the reasonable requirements of the State 
Governments by replacing wheat with 
rice.  As far as reasonable requirements 
are concerned, wc are not cutting down 
the demands of the State Governments 
very much, whether it is Kerala* West 
Bengal, Orissa or Tamil Nadu. We 
have been supplying very substantial 
quantities of rice to these State Govern­
ments.

SHRI DINEN BHATTACHARYYA : 
The Minister has replied that even though 
they have not adopted from the Central 
the system of take-over of the rice trade, 
there is no chance of non-availability of



rice to the places where there is demana 
from the State Governments, My point 
is that it does not depend only on the 
production. The  availability of rice 
to the common people depends on the stock 
position. Now in West Bengal,  five 
lakhs  tonnes was taken as the target 
for procurement by the Government this 
year, and uptil now not even two lakhs 
of rice has been prod cured,. As a result, 
there is a chance of breakdown of ration­
ing system in  the statutory rationing 
Areas, what to speak of the modified 
rationing system in the rural areas.

SHRI ANNASAHEB P.  SHINDE  : 
The question is not very much relevant 
but I would like to say that the conclusion 
of the hon- Member that the rationing 
system in West Bengal and Calcutta is 
on the stage of breakdown is not correct. 
We have been supplying very large quan­
tities of wheat to West Bengal. Today, 
1 examined the price position. Because of 
very good record production of foodgrain* 
in West Bengal, the position is much better 
there as compared to many other States.

SHRI B' V. NAIK : Shri Chandrappan 
has already quoted the reply of the hon. 
Minister to Question No. 720. With 
your permission, I Would like to draw the 
attention to what is mentioned in reply 
to Question on No. 720. It is mentioned 
that the requirements of wheat or rice 
or of foodgrains as a whole are elastic. 
I do not want to enter into a discussion, 
but an elementary student of Economics 
h told right in the vary beginning of the 
first year that the requirements of food­
grains all over the world under all circums­
tances are in-elastic. If there is a greater 
supply, it is not going to result in a greater 
demand. If you are formulating  your 
policy on such absolutely faulty premises, 
I do not know what question to put.

SHRI ANNASAHEB P. SHINDE 
May I request the hon. Member to put 
this question when Question No.  720 
comes?

SHRI B. V. NATK : The hon. Speaker 
will not permit me then. Therefore, 
kindly answer it  now.

MR. SPEAKER : Why do you alway 
presume that I would not permit you?

SHRIMATl ROZA DESHPANDE  : 
The Minister has claimed that the pro­
curement' seem* to be good. I would 
fike to kttow, what i« the target that he
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wants to reach? Which are the States 
which have fulfilled the target? and 
is there any other State like Assam which 
has taken over the trade in rice?

SHRI ANNASAHEB P SHINDE  : 
Assam is the only State where rice trade 
has been taken over. Even there the 
procurement is much lower as compared 
to last year. It justifies my point that the 
level of procurement does not really depend 
on what mode of procurement is adopted.

As far as the other question is concerned 
I am sorry that dot's not come within the 
purview of this question.

SHRI DHARNIDHAR DAS : You 
are discouraging a State which is making 
sincere efforts to unimplement thenataional 
plicy of Public distribution through take­
over of the food grain trade. May I 
ask the minister ..

SHRI D. BASUMATARI : He is  the 
Chairman of the Procurement Co-operative.

SHRI DHARNIDHAR DAS  :  in
Assam apart from the agency, Assam Apex 
Co-ope. Marketing Society set up by the 
State Govt, the Central Govt. Agency. 
FCI is also operating. May I ask the 
Miniver whether the FCI has fulfilled its 
target of procurement?

SHRI ANNASAHEB P. SHINDE  :
I have not got the information with me 
as* to how much rice the State agency has 
procured and how much the Food Cor­
poration has been able to procure. The 
procurement does not depend upon the 
efforts of the FCI alone. My information 
is that FCI has not been given substantially 
surplus districts. I do not want to attri­
bute  any motive. But it is the State 
Government on  which  procurement 
depends.

SHRI DHARNIDHAR DAS  : Assam 
it the only State which has taken over the 
rice trade. The centre should have given 
all necessary help for its success. But 
there the FCI is lagging far behind the 
Assam Apex. Marketing Society in procure­
ment of paddy. They are following a dog- 
in-the-manger policy. I want to know 
what steps you have taken to make the FCI 
fulfil its targets.

SHRIMATl T.  LAKSHMrKANm 
AMMA ; Will the State Government
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MR. SPEAKER : What has gone wrong 
with you, Madam? On every question 
you want to interrupt?  Shri Shankar 
Dayal Singh.
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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF, S. NURUL HASAN) ; There are 
at present seven Central Universities. 
A statement showing the grants given to 
these universities by the University Grants 
Commission during the last three year* 
is placed on the Table of the Sabha.

Statement

Name of the University
*972-73

Plan

1973~ 74  *974- 75

Non-Plan Plan Non-Plan Plan  Non-Plan

(Rupees in Crores)

4-.S
Aligarh Muslim University • 1 -21 2-42 o*86 2.66 107

Banaras Hindu University (ex­
cluding affiliated colleges)

213 3‘to a .39 3*39 *•77 5*29

Delhi University including colleges 3 48 4-06 3*43 4«5 1.32 9’42

University of Hyderabad . Nil Nil Nil Nil 0* 10 •*

JawahMal Nehru University i *61 0-19 i-85 0*21 i-75 l$0

North Eastern Hill. University 
(excluding affiliated colleges)

Nil Nil o-10 Nil 0*50 • •

Visva-Bbarati . . . . o-i3 0*72 0*18 0-83 0*20 1 * 13

Notb8 ; (r) The figures of grants for 1974—75 are provisional as the accounts for that 
ye<*r are yet to be finalized.

(2) Tbe giants paid to the Univeisity’of Hyderabad, Jawaharlal Nehru University 
and the North Eastern Hill Univeisity include funds needed foj the establish­
ment of these universities, whereas for the other four Cential Universities, the 
grants paid are for maintenance and development.

(3) In the case of Central Universities the grants also include the contribution 
of the University Grants Commission on items for which Slate Governments 
are expected to provide a matching share in the case of State Universit.es.

(4) The non-plan grants paid during 1974—75 also/include grants to cover thr 
expenditure incurred consequent upon the ie vision of pay scalcs of teaching 
and non-teaching staff and for additional dearness allowance.
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